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WRITTEN ANSWERS TO 
QUESTIONS

Hindi Grammar

*1898. Shri Krishnacharya Joshi:
Will the Minister of Edocation be 
pleased to state:

(a) whether the compilation of the 
Basic Hindi Grammar has been com
pleted ; and

(b) if so, when it will be published?

The Depaty Minister of Education 
(Dr. M. M. Das): (a) The English ver
sion of the Basic Grammar of Hindi 
Language has been finalised.

(b)  Steps are being taken for its 
printing.

University Grants Commission

*1903. Shri V. D. Tripathi: Will 
the Minister of Education be pleased 
to state :

(a) the new scales of pay fixed by 
the University Grants Commission for 
the teachers serving in the affiliated 
colleges; and

(b) whether it is a fact that the Gov
ernment of India have offered to meet 
half of the expenditure involved in 
the introduction of new scales?

The Deputy Minister of Education 
<Dr. M. M. Das): (a) A statement 
giving the requisite information is laid 
on the Table of the Lok Sabha [5efe 
Appendix XI, annexure No. 30].

(b) No. Sir.

Aid from U.S.A.

*1909. Shri Ramachandra Reddi:
Will the Minister of Finance be pleas- 
to state :

(a) the value of aid received from 
U.S.A. in terms of Indian currency till 
the 31st March, 1956 in the form of 
services of technical personnel; and

(b) the expenditure incurred by 
India till the 31st  March, 1956 by 
way of payment of salaries and other 
emoluments to such technical person
nel?

The Mmister of Finance (Shri C. D. 
Deshmukh): (a) The Government of 
India do not receive any statements of 
expenditure incurred by the Govern
ment of the United States of America 
on the services of Technical Personnel 
provided to India under the Indo-US 
Technical Co-operation Programme. 
No evaluation in terms of Indian cur
rency has, therefore, been made.

(b)  The Government of India are 
not required to pay the salaries and 
other emoluments of the American Ex
perts assigned to India. These expen
ses are borne by the United States 
Government.

Foreign Interest in Nagas

♦1912. Shri H. N. Mukerjee: Will 
the Minister of Home Affairs be 
pleased to state :

(a) whether his attention has been 
drawn to a copiously illustrated article 
in “National Geographic Magazine” 
(February, 1955) by one Sidney D. 
Ripley on “Roaming India’s Naga 
Hills”; and

(b) the steps, if any, that are being 
taken to prevent foreign interests ope
rating in the Naga area ?

The Minister in the Ministry of 
Home Affairs (Shri Datar): (a) Yes, 
Sir.

(b) All necessary steps are  being
taken. It will not, however, be in the 
public interests to give details.

Tungsten

*1914. Shri Balwant Sinha Mehta:
Will the Minister of Natural Resour­
ces and Scientific Research be pleased 
to state :

(a) whether it is a fact that Tungs
ten is found only in Rajasthan ;

(b) the measures that are  being
taken to develop its mining : and

(c) the quantity exported  during
1955?

Tjie Minister of Natural Resources 
(Shri K. D. Malaviya): (a) No, Sir. 
Tungsten Ore is known to occur in 
West Bengal. Bihar, Madhya Pradesh 
and Madras in addition to Rajasthan
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(b) The Degana mines in Rajasthan 
êre being worked by the Rajasthan 
Oovernment during the last war. Min
ing has been stopped since !954.

(c) Nil.

Concessions to Armed Forces 
Personnel

*1915. Shri Nambiar: Will the Mi
nister of Education be pleased to state:

(a) whether it is a fact that Gov
ernment are shortly withdrawing or 
have withdrawn educational conces
sions, scholarships, etc. extended to 
children and dependants  of service
men and/or ex-servicemen;

(b) if so, since when and for what 
reasons?

(c) the total  number of students 
State-wise affected by this withdrawal ; 
and

(d) the amount of concessions in
volved?

The Deputy Minister of Education 
(Dr. M. M. Das): (a) to (d) : The in
formation is being collected and will 
be laid on the Table of the Lok Sabha 
as soon as possible.

Cantonment Traffic Regulations

1711. Chaudhuri Muhammed Sha 
ffee: Will the Minister of Defence be 
pleased to state:

(a) the number of the Armed Forces 
personnel who have been challaned for 
breach of traffic regulations in the can
tonment areas from the 1 st September,
1955 to the 31st March, 1956 ; and

(b) the number of cases in which 
punishment has been given?

The Deputy Minister of Defence 
(Sardar Majithia): (a) and (b): The 
information is being collected and will 
be laid on the Table of the House 
when received.

W elfare  Extension  Projects in 
PEPSU

1712. Shri Ram Krishan: Will the 
Minister of Education be pleased to 
state :

(a) the total amount contributed by

the PEPSU Government for the “Wel
fare Extension Projects” started by the 
Central Social Welfare Board in the 
State up to the end of December.
1955 ; and

(b)  the amount of public contribu
tions received for the Welfare Exten
sion Projects Scheme during the same 
period?

The Deputy Minister of Education 
(Dr. M. M. Das): (a) Rs. 1,29,590.
(b) Rs. 16.836/1/3.

Multi-purpose S( hools in PEPSU '

1713. Shri Ram Krishan: Will the 
Minister of Education be pleased to 
state :

(a) the total number of multi-pur
pose schools to be opened in the State 
of PEPSU during the  Second Five 
Year Plan ; and

(b) the total number of middle 
schools to be converted into crafts 
schools during the same period in the 
State of PEPSU?

The Deputy Minister of Education 
(Dr. M. M. Das): (a) 13.
(b)  18 middle schools will be selec
ted for the introduction of Arts and 
Crafts in the Second Plan.

Manufacture of Jet Fighters

1714. Shri Ram Krishan: Will the 
Minister of Defence be pleased to 
state:

(a) whether the  scheme for the 
manufacture of Jet Fighters in India 
has been finalised ; and

(b) if so, its main features ?

The Minister of Defence Organisa­
tion (Shri Tyagi): (a) Not yet. if the 
question refers to the manufacture of 
the GNAT.

(b) Does not arise.

Allowances to Minisiers

1715. Shri Ram Krishan: Will the 
Minister of Home Affairs be pleased 
to state:

(a)  whether the rules relating to 
allowances of Ministers have been 
finalised ; and




